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dismissed by the Tribunal vide its order dated
8.1.1887 as the same became infructuous.
Thereafter the applicant submitted representation
to respondent no.2 on 10.11.1898 requesting them
to condone the period of one month ten days by
relaxing the rules with regard to his age and
consider him for regularisation of his services
against Group'D’ post. But no response has been
received by him till now. He has, therefore,
filed this OA and sought the aforesaid relief.

3. The respondents in their reply have
stated that as per the instructions casual
WOorKers Can be appointed against regular
vacancies provided they fulfil the following
conditions: -

{b} Casual employees engaged through
Employment Exchange and possessing experience of
minimum +two years of casual service will be

regular establishment in that office on
availability of regular vacanciss subject to
other conditions iike reservation, age,
gqualification being satisfied.
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